
THE M INISTER OF FINANCE (SHRI P. 
CHIDAMBARAM) : (a) to (c). The data reporting system 
of the Reserve Bank of India (RBI) does not generate 
such information.

(d) and (e). RBI has reported that it had conducted 
a sample study during February/March 1996 with a 
view to ascertaining the progress made by banks in 
implementation of Nayak Committee recommendations.
It was observed from the scrutiny of reports on the bank 
branches covered by the study that in respect of 10.28% 
of the loan applications, there was delay in disposing 
the applications. Delay was attributed inter alia to non 
submission late submission of requisite documents by 
applicants, delay in obtaining no-due certificates, change 
in the activity of the borrowers, delay in obtaining 
power/water connections and lack of response from the 
applicants.

(f) Complaints from small scale industrial borrowers 
received in the G overnm ent generally  pertain to 
inadequacy of assistance and delay in obtaining loans 
from banks. Such complaints are taken up with banks 
concerned for corrective measures.

[English]

Fiscal Deficit

1186. SHRI R. DEVADASS : Will the Minister of 
FINANCE be pleased to state :

(a) whether the impact of the recent Postal/Telecom 
strike is reported to have cost the Government Rs. 1000 
crores;

(b) if so, the extent to which the fiscal deficit is 
likely to increase further as a result thereof; and

(c) the measures proposed to be taken to contain 
the fiscal deficit at minimum?

THE M INISTER OF FINANCE (SHRI P. 
CHIDAMBARAM) ; (a) and (b). It is not possible to make 
an estimate at this stage. The position will be reflected 
in the Revised Estimates of Revenue and Expenditure 
for 1996-97 which will be finalised in due course.

(c) Government will endeavour to contain the fiscal 
de fic it by m axim is ing  revenues and co n tro lling  
expenditure.

[Translation]

Recovery of Loan from Industrial/ 
Agricultural Sectors

1187. SHRI R.L.P. VERMA : Will the Minister of 
FINANCE be pleased to state :

(a) the comparative details in regard to the recovery

of bank loans from industrial and agricultural sectors, 
State-wise, with a special reference to Bihar, as on 
31 October, 1996;

(b) the details of such loans given during each of 
the last three years in the agricultural and industrial 
sectors. State-wise, particularly in Bihar; and

(c) the steps proposed to be taken to give more 
loans to the agriculture sector?

THE M IN ISTER OF FINANCE (SHRI P. 
CHIDAMBARAM) . (a) to (c). The information is being 
collected and will be laid on the Table of the House to 
the extent available.

Development of Handloom Industry

1188. SHRI LALIT ORAON :

SHRI S.P. JAISWAL :

SHRI SOHAN VEER SINGH :

Will the Minister of TEXTILES be pleased to state:

(a) the quantum of handloom textiles manufactured 
in the country during the last three years, State-wise;

(b) the financia l assistance provided by the 
Government for the promotion of handloom industry 
during the said period, State-wise; and

(c) the steps taken by the Government to promote 
the handloom industry in the tribal areas in the country 
particularly in Uttar Pradesh and Bihar9

THE MINISTER OF TEXTILES (SHRI R.L. JALAPPA):
(a) Handloom Industry is decenfralised in nature and 
upkeep of data regarding production of cloth (State- 
wise) in this sector is difficult. The quantum of handloom 
cloth produced in the country during last three years is 
as follows

Year

1993-94

1994-95

1995-96

(b) The financ ia l assistance provided by the 
Government for the promotion of handloom industry 
during last three years (state-wise) is enclosed as 
statement.

(c) All the Government Schemes are implemented 
for the benefit of the handloom weavers of all over the 
country including those belonging to tribal areas of 
Uttar Pradesh and Bihar also. Financial assistance 
is released on the basis of proposals received from 
State Governments & tJTs as per guidelines of the 
schemes.

Total Production 
(in million Sq. Mtrs.)

5851

6028

7020



STATEMENT

(Rs. in lakhs)

Funds released
S.No. State 1993-94 1994-95 1995-96

1 2 3 4 5

1. Andhra Pradesh 3,063 13 2,853.66 2,110.81

2. Arunachal Pradesh 87.00 4.50

3. Assam 1,247 08 1,658.24 1,433.85

4 Bihar 577.37 681.25 659.48

5. Delhi 19.23 8.25 65.53

6 Gujarat 461.87 301.76 99.05

7. Haryana 69.39 56.27 98.84

8 Himachal Pradesh 1 18.48 165.69 151.07

9. Jammu & Kashmir 123.85 96.98 212.19

10 Karnataka 1,616 85 1,625.83 1,243.05

11 Kerala 639.83 1,453.37 938.12

12. Madhya Pradesh 755.00 570.32 696.31

13. Meghalaya 0.20 13.05 4.56

14. Maharashtra 1.177.88 1,348.22 917.68

15. Manipur 273.82 829.25 240.80

16 Mizoram 10.00 18.94 30.03

17 Nagaland 56.00 71.32

18 Orissa 1.629.59 1,695.54 1.534.53

19. Pondicherry 64.42 34.62 27.33

20. Punjab 91.70 7.13 38.74

21. Rajasthan 500.56 246.51 527.34

22 Sikkim 3.04 -

23. Tamil Nadu 4.020 75 4,723.93 5,020.60

24. Tripura 165.89 291.64 243.35

25. Uttar Pradesh 3,921.64 1,968.78 1,515.34

26. West Bengal 1,240.79 2,759.18 2,002 11

Recovery of Bank Loans

1189. DR. MURLI MANOHAR JOSHI : Will the 
Minister of FINANCE be pleased to state :

(a) the amount of loans as on January 1, 1994 
owed to banks and other financial institutions, separately, 
the recovery of which had become difficult;

(b) the number of cases and the amount involved 
therein, referred to each of the recovery Tribunals, upto 
March, 1996;

(c) the number of cases decided by each of the 
Tribunals till March 1996 and the amount involved 
therein; and

(d) the total amount of loan recoveries made by the 
banks since the setting up of the Tribunals?

THE M INISTER OF FINANCE (SHRI P. 
CHIDAMBARAM) : (a) The amounts of Non-performing 
assets/Bad debts of public sector banks and financial 
institutions during 1993-94 (maintained on financial year 
b^sis) have been Rs. 41041.33 Crores and Rs. 835.29 
crores respectively.

(b) to (d). The information is being collected and 
will be laid on the Table of the House to the extent
available.

[Translation]

Setting up of Industrial Development Centres

1190. JUSTICE GUMAN MAL LODHA :

PROF. PREM SINGH CHANDUMAJRA :

Will the Minister of INDUSTRY be pleased to state:

(a) whether the Government have decided to 
restore earlier suspended scheme for setting up of 
industria l developm ent centres in the industria lly  
backward areas;

(b) if so, the details thereof;

(c) whether the Government have taken any steps 
to remove the obstacles prior to restore the said scheme;

(d) if so, the details thereof alongwith the number 
of development centres proposed to be set up in the 
first phase of the scheme; and

(e) the time by which there are likely to be set up?

THE MINISTER OF INDUSTRY (SHRI MURASOLI 
MARAN) : (a) No, Sir

(b) to (e). Do not arise.

Gaslitand Disaster

1191. PROF RITA VERMA :

SHRI HARADHAN ROY :

Will the Minister of COAL be pleased to state :

(a) the amount spent on the safety measures in the 
coal mines during ear h of the last three years and in 
the current year u p to  June 30, 1996;

(b) the amount spent on rescue operation relating 
to Gaslitand disaster therefrom;

(c) the number of dead bodies recovered so far and 
the number of coal workers whose bodies are yet to be 
extracted;

(d) the steps taken by the Government to take out 
the remaining dead bodies from the mines;

(e) the details of the compensation provided to the 
dependents of the victims;


